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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: X©QQ of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aquib Javaid Dar
S/O Javaid Ahmad Dar
R/o Kok.ar Bagh Zoonimar, Tehsil Eidgah, District Srinagar

Vide NotificationNo. 3145 of 2025/R(,/LP Dated 10.10.2025 has been

declared as Absolute/Final.

By Order
i\ A

lussain)(Syed &h£Kba

"“"”gRegistrar

,09.2026N., &q bO 3 - q o /RG/LP Dated O 3

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions Judge, SrITagar'

:lea::La;( ) (E:: :11: : :lnec: I o1 rl:sd: ? )sTi::gl: F f: i P u b I i c a t i o n in the next issue of
Government Gazette.

[F(:i deE :/tbEr: : hF::rhJIE : : Ra : sJ :ics ::i : t if:a a kr: : 7sT:nrg g a r f o r u P loading on

t:ShY!LaBb7:?It,ehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
M.r. Aquib Javaid Dar, Advocate

.- ... for information and necessary action.

4
5.

6.

7.

i

tna AdmRegist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ bbQ& of 2026/RG/LP Datedb:1,..._.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Azra Shakeel
D/O Shakeel Ahmad Khan
WO Batapora, Tehsil & District Shopian

Vide Notification No. 2281 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

iain)(Syed tVilfJqabi
RL eb : mini

09.2026N„ }>q&99- loG ./RG/LP Dated

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
abnageF1 Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Shopian.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.',harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Azra Shakeel, Advocate

. . ..for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: aCS87 of 2026/RG/LP DatedJ.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Arrat
D/O Ubaid Saleem Banday
mO Rehmat Colony Bona Bazar Hergam, District Shopian

Vide Notification No. 2632 of 2025/RG/LP Dated 21.08.2025 has been
declared as Absolute/Final.

By Order
ItW

(Syed ifIStat)a l\ussain)
Registrar Al istration

No: Sqn\n-\A ./RG/LP Dated B .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Shopian.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Int,',harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Arrat , Advocate

. .....for information and necessary action.

Reg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„:L6Q8 of 2026/RG/LP Dated CS .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aftab Hussain Shah
S/O Hussain Shah

R/O Pingla Haridal, Tehsil Karnah, District Kupwara

Vide Notification No. 2624 of 2025/RG/LP Dated 21.08.2025 has been
5declared as Absolute/Final.

By Order
1l4

(Syed Mil taba H:rsbain)
Registrar ,Vministratioxr

Dated .of2026 k~., !,H\S-II /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District (.-',ourt Bar Association, Kupwara .

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aftab Hussain Shah, Advocate

. .....for information and necessary action.

it%
dr Admini£tra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N,, 8689 of 2026/RG/LP Dated]} 3_.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Asrar Fayaz Malik
S/O Fayaz Ahmed Malik
R/o Arampora, Sonerwani, Tehsil & District Bandipora

Vide Notification No. 685 of 2026/R(,/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order
\X

(Syed NirBtaba Hussain
Registrar AdT'""F

09.2026Dated 6 3:Sqlxl 3 d ./RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Bandipora-

iF/nr:£a£T I (Eg: :11: : :lnec: 1 01 r:Sd! ? ISTi::J: F f: } P U b I i C a t i on in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora- _

}/'i::'-e:l.Jgurts--High Court of J&K and Ladakh, Srinagar for uploading on
the official website. . _ .. ,

ii:Rar8’;-'UGary1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Asrar Fayaz Malik, Advocate

for information and necessary action-
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: >all of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Adnan Mohammad Dar
S/O Ghulam Mohammad Dar
HO Suchipora, Tehsil Kreeri, District Baramulla

Vide Notification No. 951 of 2026/RG/LP Dated 27.04. 2026 has been

declared as Absolute/Final.

By Order

IM
[ujtaba'Hussain)(Sy:

Registrar A/jministrati

No: \ABLE/RG/LP D,t,d t\3 .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Int,.,harge Library1 High COUrt Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. AdrIan Mohammad Dar, Advocate

. .. ... for information and necessary action .
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: >AR\ of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Atif Manzoor Bhat
S/O Manzoor Ahmad Bhat
nO Hardo Panzin, Tehsil Kangan, District Ganderbal

Vide Notification No. 952 of 2026/R(,/LP Dated 27.04. 2026 has been
declared as Absolute/Final.

By Order

(sythujtab;
FM

)
ussalll

Registrar Agministrati

09.2026No: \n.n\\apt% /RG/LP Dated C3

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judgel Ganderbal-
Secretary, Bar Council of India, New Delhi.
abnageF1 Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Ganderbal.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
in(..,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Atif Manzoor Bhat, Advocate

. .. ... for information and necessary action.

Adm

t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, 'D,R)– of 2026/RG/LP Dated q3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Athar Jahangir Khan
S/O Shabir Hussain Khan
R/o 122, Sarie Safakadal, Tehsil Srinagar South, District Srinagar

Vide Notifi<,..ationNo. 3617 of 2025/R(,/LP Dated 14.11.2025 has been
declared as Absolute/Final.

By Order

i?fain’itaba(Syel
Registrar Al itrati

D,t,d Q:\ .09.2026'\q3~\q-Sh _/RG/LP

copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Srinagar-
Secretary1 Bar Council of India, New Delhi. . =

alLager'1 Government Press1 Srinagar for publication in the next iSSUe of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
i./H(i--e_L8urts High Court of J&K and Ladakh1 Srinagar for uploading on
the official website. . .

i;liES;;b-'ub-r;n}: High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Athar Jahangir Khan, Advocate

. . .... for information and necessary action .

W FiT%
istrationiRegK
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: '}633 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ahra Mehraj
D/O Mehraj U Din
no Khanawari Zaldagar Tehsil & District Srinagar

Vide Notification No. 681 of 2026/RG/LP Dated 06'04'2026 has been

declared as Absolute/Final.

By Order

(Syed ,©taba
Registrar Admir}jstrati PP

1) a te (f 1E1IIIIIIIIIII1:11:1!> a 0 9 B 2 0 2 & VIIifNo: a)(USS -Kb ./RG/LP

Copy

1

2
3.

forwarded to the: -

InEhSbc:aILIE::jehigh Coud Wing Jammu/Srinagar for information and
also keeping record of the same

][V1[h S • J!I!II!IL 11 r a ]: : FI//SrOY : ned n e C e S S a ry actions

4
5.

6.

7.

.egls
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: :>by\ of 2026/RG/LP Dated b3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Asgar Ali Dar
S/O Ghulam Mohammad Dar
mO Rakhshalina Taingan, New Imam Bargah, Tehsil B.K.Pora,
District Budgam

Vide Notification No. 682 of 2026/RG/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order

(sy,dRmtab; lssa

Registrar Al itratio

m.. a> \Rtl,-qb ./RG/LP Dated_ CbR .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
cp(., e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Asgar Ali Dar, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: -Lb'y; of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Anisah Ahad
D/O Abdul Ahad Malik
R/O Qasba I(hull, Tehsil Damhal Hanji Pora, District Kulgam

Vide Notification No. 1163 of 2024/RG/LP Dated 22.07.2024 has been

declared as Absolute/Final.

By Order

q
ba Hugsain)

Registrar Adminjptratioxr

1D) a t e d bLB 0 9 B 2 0 2 1 1bIILNo: \q+T\\AQ ./RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Anisah Ahad, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 263 k of 2026/RG/LP Dated GS .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Basirah Hassan Itoo
D/O (,hulam Hassan Itoo
R/o Ujroo Tehsil Dooru, District Anantnag

Vide Notification No. 687 of 2026/RG/LP Dated 06'04'2026 has been

declared as Absolute/Final.

By Order

taba(Syel
nistraegistrar Al

Dated' tsB ,09.2026

Copy

1

2
3.

forwarded to the: -

4
5.

6.

7.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No:}_QS'J of 2026/RG/LP Dated bB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Basharat Waheed

S/O Abdul Waheed Khawaja
R/O Dildar Tehsil Karnah, District Kupwara

Vide Notification No. 107 Dated 17.06.2019 has been declared as

Absolute/Final .

By Order

(Syed$mtabarA&b£Tin)
Registrar inistra

No: U\t/RC/LP D,t,d \A .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Basharat Waheed, Advocate

. ..... for information and necessary action.

Re: Lini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N,: bsqQ ,f 2026/RG/LP D,t,d b3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Bashir
D/O Bashir Ahmad Bhat
R/O Hardu Dehruna, Tehsil Dooru, District Anantnag

Vide Notification No. 2822 of 2023/RG/LP Dated 26.12.2023 has been
declared as Absolute/Final.

By Order

Registrar Admb+istratioB

Dated U .09.202%/ bNo: l3'\]\q'-Nbl/RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Bashir, Advocate

. ..... for information and necessary action.

RegisM Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

of 2026/RG/LP Dated G:b .09.2026i“\R

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Deeba Hussain Bhat
D/O Mohammad Hussain Bhat
R/O Sadak Mohalla Doonipawa,Tehsil & District Anantnag

Vide Notification No. 960 of 2026/RG/LP Dated 27.04.2026 has been

declared as Absolute/Final.

By Order

$=f„,(Syed ntaba
Registrar inistra

No: \'\063-Lts /RG/LP Dated &:b .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Deeba Hussain Bhat, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: J.( 66 of 2026/RG/LP Dated]L.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farzana Manzoor
D/O Manzoor Ahmad
R/O Noorbagh Palapora Kawser Colony, Tehsil Eidgah, District Srinagar

Vide Notification No. 2648 of 2025/RG/LP Dated 21.08.2025 has been
declared as Absolute/Final.

By Order

REn)(Syel taba

N„ bIO? ? -tO _/RG/LP DatedB,_.09.2026 L V

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farzana Manzoor, Advocate

. .. ...for information and necessary action.

11L eI I a dm



17

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: ata) of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fayka Ishaq
D/O Mohd Ishaq Wani
R/O GuIld Adalkoot, Tehsil Banihal, District Ramban

Vide Notification No. 688 of 2026/RG/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order

(Syed'6mbaqnJsah)
Registrar nistra

N,; B?Q??- I& ./RG/LP Dated a R .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fayka Ishaq, Advocate

. .....for information and necessary action.

$6
Regis1 :ation
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: $t6b of 2026/RG/LP Dated 6 3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farhat Rehman

D/O Abdul Rehman Hajam
R/O Akingam, Achabal, Tehsil Kokernag, District Anantnag

Vide Notification No. 2655 of 2025/RG/LP Dated 22.08.2025 has been
declared as Absolute/Final.

By Order

(Syed
Registrar Aglninistrat

N„ Q>ctQ 2:?- 39 /RG/LP D,t,d 6 IB .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farhat Rehman, Advocate

. .....for information and necessary action.

MImiiigtratioRegist$
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: aID 3 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fozya Mushtaq
D/O Mushtaq Ahmad Parrey
R/O Village Kama(1, Tehsil & District Anantnag

Vide Notification No. 2656 of 2025/RG/LP Dated 22.08.2025 has been

declared as Absolute/Final.

By Order

(Sya jtaba hulsain)
Registrar AAlninistra@)n

,o: Bq&3(-ql /RG/LP D,t.d. 43.,„2„,@ @
Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fozya Mushtaq, Advocate

. . ....for information and necessary action.

Regli;#K\dI£4R
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No:_b_ of 2026/RG/LP Dated Jb.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fizza Assad
D/O Mohammad Assad Ul Lah Shah

R/O Mir Mohalla Lalpora, Tehsil Beerwah, District Budgam

Vide Notification No. 2304 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

(Syed 1\?Faba
hI,'

)

ussalll
Registrar Al istra n

N„ ’>1? OhI -Sb ./RG/LP Dated Cb3 .09.2026

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fizza Assad, Advocate

. .. ...for information and necessary action.

RegistragrT\dm£l\s'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ at ag of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farhana Farooq
D/O Farooq Ahmad Mir
R/O Mir Mohalla Arampora Tehsil & District Ganderbal

Vide Notification No. 961 of 2026/RG/LP Dated 27.04.2026 has been
declared as Absolute/Final.

By Order

(Syed jtaba
}4

[rissain)
Registrar

D,t,d aS .09.2026 (d_ I

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farhana Farooq, Advocate

. .. ...for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3lbG of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fukeeda Maqbool
D/o Mohmad Maqbool Bhat
R/O Theru, Tehsil Lar, District Ganderbal

Vide Notification No. 962 of 2026/RG/LP Dated 27.04.2026 has been
declared as Absolute/Final.

By Order

;6
(Sy:d Faba ssa

trar Al nistrati

No: b?aSI-( C _/RG/LP D,t,d 03 .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fukeeda Nlaqbool, Advocate

. .....for information and necessary action.

T%
Regjstrar AdmIn Lon



23

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

&? C' 7 of 2026/RG/LP Dated 6.3 .09.2026

Provisional admission as an. Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Faisal Fayaz
S/O Fayaz Ahamd Shah
R/O Qazi Mohalla Brar Anigandan, Tehsil MaHan, District Anantnag

Vide Notification No. 963 of 2026/RG/LP Dated 27.04.2026 has been

declared as Absolute/Final.

By Order

Bc
taba’ tlssaln

Registrar AdIAinistrati

No: -/RG/LP D,t,d eb:i ,09,2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Faisal Fayaz, Advocate

. .. ... for information and necessary action.

gr%
Re: i£tbation
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

N,, ,n of 2026/RG/LP Dated]B_.09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Faisal Ahmad Khan
S/O Gulam Nabi Khan

R/O Dahama Tehsil Ranhall Villagam, District Kupwara

Vide Notification No. 2303 of 2025/RG/LP Dated 19.07.2025 has been

declared as Absolute/Final.

By Order

>e
(Syed ltaba LSsain

Registrar Al istratjon

No: 'IgB?S-al /RG/LP Dated 63 .09.2026

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Faisal Ahmad Khan, Advocate

. .....for information and necessary action.

Regis$i dmlni&tra 11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: hI of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Gazala
D/O Ghulam Mohd Pandit
R/O Rampora, Chattabal, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 2658 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syed Iitab;
Registrar Admir}i$tratiqp

Dated 63 .09.20260 XN„ 3)gaR!-.qt) /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Gazala, Advocate

. .. ...for information and necessary action.

Regis Xan\dIn]
q
stra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: Jb of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Gulzar Ahmad Sontara
S/O Mohammad Sadiq Sontara
R/O Gounchi Mohalla Akhal, Tehsil Kangan, District Ganderbal

Vide Notification No. 3559 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

(Syed IeE {ssain)

_::===X“:$No: :bT 87/48) _/RG/LP

Copy forwarded to the: -
1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Gulzar Ahmad Sontara, Advocate

. .. ... for information and necessary action.

Re
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ 8888

NOTIFICATION

„, &U of 2026/RG/LP Dated 83 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Hiefa Mushtaq
D/O Mushtaq Mohammad
R/O Zerobridge Rajbagh, Tehsil & District Srinagar

Vide Notification No. 694 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

(Syel }sa in)
Registrar AdminXstratiodr

][) a te d IIII11111)n11!} H 0 9 n 2 0 2 :1JILLv 9,., 39Q19-lb£ „'„,
Copy forwarded to the: -
1

2
3

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Hiefa Mushtaq, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 21 ta of 2026/RG/LP Dated Q3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Haneefa Bano
D/o Nazir Ahmad Chohan
R/O Hariganiwan, Tehsil Kangan, District Ganderbal

Vide NotificationNo. 970 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

(Syed Rat)a HLs:ai;1)
Registrar AdminiF{ratio#

Dated 63 .09.2026 ILIL XNo: 3?1o7 / ILI /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Haneefa Bano, Advocate

. .....for information and necessary action.

Regt :dmini£t;biEn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: .2113 of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Hyder Ali Bisati
S/O Imtiyaz Ahmad Bisati
R/O Model Town, Bismillah Colony, Sector (D), Tehsil Sopore,
District Baramulla

Vide Notification No. 3149 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

(Syed Mab
Registrar Adn}jnistratiqn

Dated oJ .09.2k6 bNo: Bl R\ f ' aa /RG/LP

Copy fOIwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge1 Baramulla
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Hyder Ali Bisati, Advocate

. .. ... for information and necessary action.

q 1%
RegistWAdm btration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

N„ J2tt'{ - ' ,f 2026/RG/LP Dated al .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irfan Fayaz Bhat
S/O Fayaz Ahmad Bhat
R/O Banday Mohalla, Tehsil Handwara, District Kupwara

Vide Notification No. 3674 of 2025/RG/LP Dated 04.12.2025 has

been declared as Absolute/Final.

By Order

.,M,HE
Registrar Admin}qtratiqn

Dated o3 .09.2026W lbsN,; all = 3-36 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irfan Fayaz Bhat, Advocate

. .....for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 211 g of 2026/RG/LP Dated 62 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ishfaq Ahmad Kiloo
S/O Ab Rehman Kiloo
R/O Main Bazaar Tehsil Doru Shahabad, District Anantnag

Vide Notification No. 3673 of 2025/RG/LP Dated 04.12.2025 has

been declared as Absolute/Final.

By Order

(Sy. -taba'I+uljsain
ini

N„ 371B(- 28 ./RG/LP Dated a3 .09.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ishfaq Ahmad Kiloo, Advocate

. . ....for information and necessary action.

i
Regt 11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# 8888

NOTIFICATION

N., pIle of 2026/RG/LP Dated &g .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iqra Rashid Bhat
D/O Abdul Rashid Bhat
nO Zainakote Mustafa- Abad HMT, District Srinagar

Vide NotificationNo. 697 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

(Syed faba HJ
Registrar Adminhtratipn

Dated 63 .09.2026(L bN„ 3 7739-tiC /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Iqra Rashid Bhat, Advocate

. .....for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., 2 t r+ of 2026/RG/LP Dated og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irfan Rashid
S/O Abdul Rashid Malik
R/O Waripora Rafiabad, Tehsil Dangiwacha, District Baramulla

Vide Notification No. 969 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

66
(Syed NFujtaba Hugsain)
Registrar Admin}qtrati(Nr

D,t,d 63 .09.202h bN„ g q7 q::t -gtf /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irfan Rashid, Advocate

. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ cpr 18 of 2026/RG/LP Dated D3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iqra Iqbal
D/O Mohammad Iqbal Shah Pirzada
R/O Gundlassa Shah (Kalmoona), Tehsil Tarathpora, District Kupwara

Vide Notification No. 974 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

(Syed lIFab; i iain)
Registrar Adn)4pistrati(}p

Dated 03 .09.20li kNo: g qq fS /62 /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue' of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Iqra Iqbal, Advocate

. ..... for information and necessary action.

Regis1 hm6kt'h-ti
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Ad, 1961)88888

NOTIFICATION

No: 2 IT ? of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Jameel Ahmad Bhat
S/O Nazir Ahmad Bhat
IUO Batpora Kanihama Pathpora Batpora, Tehsil Magam, District Budgam

Vide Notification No. 2671 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

jtabaWtlssain)(Syl

63 .09DateN... BR? eg 'm ./RG/LP

Copy forwarded to the: -

1 Principal District and Session.s JudgeLB}!ggam

Se C r e:!a:/s 1 g= =11: g :n:iit I rI:sd:: ISTL RX !gE ? I F: E P U b \ i C a t i O n in the next issue of

'(3: ie;lment Gazette.

;Fii deE BEHIs! rE:gE o8 :uEa : fi:EC ii: I : nC al:t E : 1;F i n a g a r f 0 r U P loading on

t : : hO!!;La 1 LYb7 : :1:Ie b i g F + 1 (1bII•II) OPrY i n g J a m nn U / Sr in agar for informatiOn and

,e
$Regt:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )88888

NOTIFICATION

No: 2//' of 2026/RG/LP Dated aB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Javid Ahmed
S/O Abdul Rehman

R/O Angralla, Sarh, Tehsil Mahore, District Reasi

Vide Notification No. 3600 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

(Sy. iain)
Registrar Adminbfratipn

Dated 03 .09.2026(g )No: gq?? t - 48 /RG/LP

Copy forwarded to the: -
1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Javid Ahmed, Advocate

. .....for information and necessary action.

Sbc
Admini~str\a nRegis'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRIN AGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: 2121 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Junaid Mehraj
S/O Mehraj Ud Din Bhat
R/O Bhat Mohalla Watapora, Tehsil & District Bandipora

Vide Notification No. 2668 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Sya .ussain)
Registrar AdmiQiqtratiolr

Dated 6-g .09.2026&No: BR ??? f #6 /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Junaid Mehraj, Advocate

. .. ... for information and necessary action.

Regismr Ad] i:tba;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8888 +

NOTIFICATION

No: ;-2 f ;22 of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Jameela Bano

D/O Khanizaman Tonooly Gojar
R/O Halwadi Aragam Tehsil & District Bandipora

Vide Notification No. 2563 of 2024/RG/LP Dated 23.10.2024 has

been declared as Absolute/Final.

By Order

iF6
)

ass aID(Syed M:ljtaba
Registrar Admir$$tratipn

D,t,d 63 .09.202E YN,: g? ? cg :I - IV/RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press,.Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Jameela Bano, Advocate

. .....for information and necessary action .

Registr;!:\dmii tlaIion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRIN AGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

# # # # #

NOTIFICATION

No: 2 1 /3 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kulsuma Hussain Gujar Turk
D/O Muhammad Hussain Gujar Turk
R/O Katsun, Tehsil Aloosa, District Bandipora

Vide Notification No. 3599 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

>(
;sain)itaba(Syed

Registrar Admi9jstratiQn

Dated 63 .09.202g bNo: 31 qq{ FqO602/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Kulsuma Hussain Gujar Turk, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

# # # # #

NOTIFICATION

No: 21£q of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kehkashan Manzoor
D/O Manzoor Ahmad Wani
R/O Nownagri Tahab, Tehsil & District Pulwama

Vide Notification No. 2327 of 2025/RG/LP Dated 19.07.2025 has

been declared as Absolute/Final.

By Order

(Syed NWab, lai:1)

R'gi;t-.’' Ad'"i"ht”ti'?
Dated o3 .09.2026qlNo: LtD ' D3 - J b /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Kehkashan Manzoor, Advocate

. ..... for information and necessary action.

%
Red;Far nistra n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: a fAr of 2026/RG/LP Dated @3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Khushbu Ajaz
D/O Ajaz Ahmad Naikoo
R/O Utterpora Pahaupora, Tehsil & District Shopian

Vide Notification No. 2326 of 2025/RG/LP Dated 19.07.2025 has

been declared as Absolute/Final.

By Order
7

(S: ljtaba
KFq

)

ussain

Registrar Admin${ratio#

Dated 03.09.2026(g 6No: LIb bIt - t& /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Khushbu Ajaz, Advocate

. .. ... for information and necessary action.

bnni~V
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

N., 2196 of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammd Waseem
S/O Ab (;ani Sofi

R/O Panjipora Sopore, Tehsil Khoie, District Baramulla

Vide Notification No. 2565 of 2024/RG/LP Dated 23.10.2024 has

been declared as Absolute/Final.

By Order

(Syed ntaba iain)
Registrar Admini$ratioxr

Dated CB .09.2026(d/ IN,.. t{ D. 1 ?- 24 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammd Waseem, Advocate

. .. ... for information and necessary action.

Registrg>%dm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2t£ ? of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Ismail Beg
S/O Amir Beg
R/O Whethpora Zou Lasjan, Tehsil Panthachowk, District Srinagar

Vide Notification No. 2046 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

)6
(Syed Mujtaba Hirssain)

N„ ti&.=t- 3ct /RG/LP Dat,d 83 .09.2026 L e>

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, Kashmir Advocates Association, Srinag gr.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Ismail Beg, Advocate

. .....for information and necessary action.

%

~"V-Regis@ Adm

[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 12 & of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad Athar Zeeshan
S/O Abdul Hameed Wani
R/O Ranga Masjid, Hawal Tehsil Khanyar, District Srinagar

Vide Notification No. 109 of 2024/RG/LP Dated 20.02.2024 has

been declared as Absolute/Final.

By Order

rtaba'ItIIsts;(Syel
Registrar AdminisXratiqp

Dated 63 .09.2026 (L VN„ yo.gg -q2 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. Kashmir Advocates Association, Srinagar.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In€.,harge LibraryJ High COUrt Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammad Athar Zeeshan, Advocate

. .....for information and necessary action.

Reg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 19 7 of 2026/RG/LP Dated ag .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohtashim Hussain Rather
S/O Gh Hussain Rather
R/O Ichgam, Tehsil & District Budgam

Vide Notification No. 2050 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

(Syed i6jtab; HIss;in)

:;*::';'J::';r ”{N„ tl6ot13> - (G /RG/LP Dated 63 .09.2026

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In(.',harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohtashim Hussain Rather, Advocate

. .. ... for information and necessary action.

Registrar_Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 91 Bo of 2026/RG/LP Dated og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Harlan Nazir
S/O Nazir Ahmad Bhatt
R/O Namlabal, Tehsil Pampore, District Pulwama

Vide Notification No. 2678 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order
>6

nljtal ssain(Syed
Registrar Admin}8{ratiOn

D,t,d 63 .09.202E >No: q Oor /- g & /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Harlan Nazir, Advocate

. .. ... for information and necessary action .

(striRegistt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., Jt gr of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Maroof Ahmad
S/O Farooq Ahmad Chachi
R/O Main Town Uri Ward No. 12, Tehsil Uri, District Baramulla

Vide Notification No. 2911 of 2025/RG/LP Dated 11.09.2025 has

been declared as Absolute/Final.

By Order W
(Syed $Tljtaba

hiif
ussa n)

Registrar Admilristratiop

JIrII111) a (e d 0+1g H O 9 a 2 0 gNo: Cf Dog ?- Ge /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Maroof Ahmad, Advocate

. .....for information and necessary action.

Re
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 ( 32 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Usman Malik
S/O Imtiyaz Ahmed Malik
R/O Krawah, Tehsil Banihal, District Ramban

Vide Notification No. 3158 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

Ee„,(Syel :taba

Registrar Adry+nistratiqT

D,t,d aB .09.2B6 YNo: qaa ( 7 rd q /RG/LP

Copy forwarded to the: -

Principal District and Sessions Judge, Ramban.
Se(.',retary1 Bar Council of India, New Delhi. . r

G-ana&–e£ ’Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban. ,

(.,p(.-, e-Courts High Court of J&K and Ladakhl Srinagar fOr uploading on

InEhULc:aPb7aFCIe high Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohd Usman Malik, Advocate

for information and necessary action.

egistrX{
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No, Jr g 3 of 2026/RG/LP Dated Oa .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mubashir Hamid Mir
S/O Abdul Hamid Mir
R/O Koolipora Tehsil Khanyar District Srinagar

Vide Notification No. 3159 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

(Syed =[aba Htlss£in)
Registrar AP,ministratipn

.,;:;–&--.::§:::No: q 6 oig pa /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, Kashmir Advocates Association, Srinagar.
(,PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mubashir Hamid Mir, Advocate

. .....for information and necessary action.

IT>g
:kn:triRegistt .dmin



50

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 213 tf of 2026/RG/LP Dated a3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Masira Nabi Shergojri
D/O Shri Ghulam Nabi Shergojri
R/O Reshi Bazar, Tehsil & District Anantnag

Vide Notification No. 1326 of 2025/RG/LP Dated 09.04.2025 has

been declared as Absolute/Final.

By Order
G\$

n)ussa(Syed
Registrar Aqpinistrati(Vr

D,t,d 03 .09.b6 kN... If DO gg- go ./RG/LP

Copy forwarded to the: -

Principal District and Session.S Judge) Alt?ntnag

Seac::L\a: 71 1 := e? : :nec£ it o1 rI£sd£? )sTi::gE ? I F: ; P u b I i c a t i o n i n t he next issue of

Government Gazette .

2
3.

4
E:ii deEB b :FJ rE:gE o: :uEa : fiiRC :ii: nC :11: : : : : n:rE a g a r f o r u P loading on

1 : : hIFaa 1 LYb7 : itie h i g h C o u n \/\/ i n g J a rT1 rT) u / S rina gar for information and

qi
b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

8 # # # #

NOTIFICATION

No: 2 ) 3g of 2026/RG/LP Dated 02 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mehran Manzoor Mirza
S/o Manzoor Ahmad Mirza
nO Mirza Mohalla Lurgama Tral, Tehsil Aripal, District Pulwama

Vide Notification No. 824 of 2025/RG/LP Dated 12.03.2025 has

been declared as Absolute/Final.

By Order

nG
ujtaba +ltlssain)

Registrar AdIj\inistratipn

Dated 03 .09.2l2% 8N., Liao?f - qR /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.',harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mehran Manzoor Mirza, Advocate

. ..... for information and necessary action .

IM M>6
Regi n istI:atio n



52

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRIN AGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 196 1 )

# # # # #

NOTIFICATION

N„ .2 / Bf ,f 2026/RG/LP Dated 43 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mubassir Yaquob
S/O Mob(1 Yaquob Wagay
R/O Ganopora Arash, Tehsil & District Shopian

Vide Notification No. 2047 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

(Sye
Registrar Ad/pinistratjon

D,t,d 63 .og.b6 YN„ tI6 .1?- 1 ba /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mubassir Yaquob, Advocate

. .. ... for information and necessary action.

A?.qRegistJ
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRI NAGA R
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1 96 1 )

# # # # #

NOTIFICATION

No: J r 37 of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Masood Ahmad Mir
S/O Habibullah Mir
RyO Lashtiyal Kalaroose Rung Mohalla, Tehsil & District Kupwara

Vide Notification No. 3598 of 2025/R(,/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

itaba'l+u'Jsain(Syl

D,f:;;*::=2'£';'"''$~., q bIo+ 'I 'f /RG/LP

copy forwarded to the: -

1. Principal District and Sessions Judge, Kupwara'

i : Seacnr:LEY ) (E:: :11: : :lneci t 01 rl:sd: ? ISTiRIg: F f : i P U b I i C a t ion in the next issue of
Government Gazette. _

;Iii de: Bti :rFJ rI:gt 08 :UEa : in1:i&Ci :: i: nC :b : F:N: a: : i a g a r for uploading on

inEhTELaILYb7:?;Fhigh Court Wing Jammu/Srinagar for information and
also k;eping record of the same'

IM1b r • IM1b a S 0 : : r J!!I1:1S :1: :fa I= [ = § VIeT: : S a ry actions
7

4

5.

6.

nis\r'ltidn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRI N AGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961 )

# # # # #

NOTIFICATION

No: J r 38 of 2026/RG/LP Dated 6 a .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Munib Ul Islam
S/O Ghulam Mohammad Mir
R/O Dardpora Tehsil Kralpora District Kupwara

Vide Notification No. 2677 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

saT%
(Syel )

la ] uS sa in

Registrar Al ISt rat ip n

03 09DatedN„ ttollS -22 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Munib UI Islam, Advocate

. .. ... for information and necessary action .

ifRegis1 minist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH A-r S RINA (; AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 196 1 )88888

NOTIFICATION

No: ,9 rB ? of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohd Ashraf
S/o Ghulam Mohd Pandit
R/O Uthoora Post Office Pinglana, Tehsil & District Pulwama

Vide Notification No. 930 Dated 22.11.2019 has been dcclt\rcd as

Absolute/Final .

By Order

D,:.T::::::§"""$N„ efa 12 lb - 3. /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Molrd Ashraf, Advocate

. . . ... for information and necessary action.

+n,f
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 2/ q' of 2026/RG/LP Dated oR .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Moomin Jahan
D/O Nazeer Ahmad
IUO Issoo, Tailwani Shangus Tehsil & District Anantnag

Vide Notification No. 988 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

a
(Syed BWaba isa

Registrar AdIl}ipistratign

Dated 64 .09.20 jE KN„ tt©13 t-=Xg /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
aanageF, Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e_C8urts High Court of J&K and Ladakh, Srinagar for uploading on
the official website. _

inc,harge Ubrary1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Moomin Jahan, Advocate

. ..... for information and necessarY action -

It
Regi;tr£i

"['
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: 2/ trI of 2026/RG/LP Dated aZ .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Moulin Yousuf
S/o Mohammad Yousuf Magray
IUO Druroo Tehsil Tangmarg District Baramulla

Vide Notification No. 991 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

itaba(Syed1
Registrar Adr)\inistrati9nE:="’='TDated 83 .09.2H6 JUNo: qa ( 3 ?r ?a /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Momin Yousuf, Advocate

. .. ... for information and necessary action.

;(4%
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: Sf ?= of 2026/RG/LP Dated &g .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mehak Farooq
D/O Sofi Farooq Ahmad
IUO Nuner Tehsil Nuner District Ganderbal

Vide Notification No. 982 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

(Syed'WabaiI\l£slai6
Registrar Adqinistratipn

D,t,d 63 .og.gb bN„ Itattft -Stf /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mehak Farooq, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., Jr ?3 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mariya Mehraj
D/O Mehraj Ud Din Sheikh
WO Ghana Mohalla Chattabal Tehsil Srinagar South, District Srinagar

Vide Notification No. 705 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

(Syed
Registrar Adm)#istrat,ion

E) a (e d &II11: a 0 9 p 2 0 k bN., L(/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi. . . . r

aiR;air:’Government Press, Srinagar for publication in the next issue of
Government Gazette.

F/E(Eri deE :/t&:LII: hrIirh)II: : : Ra : sJ :?(s :: 3 t fand a kr£ : :§:nrg g a r fo r uploading on

InEhII:aILTL7:ltlehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
MSe M.ariya Mehraj9 Advocate I

_ for information and necessarY action'

straFkdmini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: >aeg of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Muhib Makhdoomi
S/O Dr Altaf Makhdoomi
R/O Bagh- e- Mehtab House No. 652, Tehsil Chanapora, District Srinagar

Vide Notification No. 2914 of 2025/RG/LP Dated 11.09.2025 has

been declared as Absolute/Final.

By Order

%
:ussain)(Syed MT

Registrar A_dministratiqn

_ b F
Dated a 3 .09:2026N,; 3g bqI„ Qe- /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Muhib Makhdoomi, Advocate

. .. ... for information and necessary action.

Rl .on

I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 9 tH 'r of 2026/RG/LP Dated a g .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mir Zafar Ul Zaman Kamili
S/O Mir Nayeem Ul Zaman Kamili
R/O Adalat Masjid Hawal, Tehsil Eidgah, District Srinagar

Vide Notification No. 701 of 2026/RG/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order

(Syed Ljtaba Tl&sail)
Registrar Administration

._.– .3 .„,E. ANo: ct 61 Cg , ’}a/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mir Zafar Ul Zaman Kamili, Advocate

. .. ... for information and necessary action.

it}%
dminist;ationRegistral
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2 f ? ( of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad tmair Shafi
S/O Mohammad Shan Dar
WO H.No 203, Near Masjid Dawood Gulbahar Colony, Hyderpora
Tehsil Chanapora, District Srinagar

Vide NotificationNo. 986 of 2026/R(J/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

Hus1(Sye1

Registrar Admp\istratH)n

D,t,d eB .09.20F tN., q6 /gl- R& /RG/LP

copy forwarded to the: -

1

2

3.

Principal District and Sessions Judgel Srinagar'

iFaTEba;( I (E= =111: : 1lnec: L o1 r1:sd: : 1sTi::J: : 1 f: : P u b I i c a t ion in the next issue of
Government Gazette .

[F(: i deE :/ti LKr?: hrTJVInI! ! : Ra : SJ : ?(S :: i t rand a kr: : :??nrg g a r f0 r U P loading on

tLEhgLc:aBb7a?;Fhigh Court Wing Jammu/Srinagar for information and
also keeping record of the same'
Mr. Mohammad Umair Shan, Advocate

for information and necessary action.

4
5.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No. 2/ tr6 of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nusrat Mushtaq
D/O Mushtaq Ahmad Hajam
R/O C'harar-i-Sharief, Tehsil Charar-i-Sharief, District Budgam

Vide Notification No. 4003 of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

fu
ltaba Hhsbain(Syed

Registrar Admip,istratjon

D,t,d 63.09.20JF &N„ ho IT? - &e /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary1 Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nusrat Mushtaq, Advocate

. ..... for information and necessary action .
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: at q 4 of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nida Jan IVlirab
D/O Abdul Hamid Mirab
mO (Joriwan, Tehsil Bijbehara, District Anantnag

Vide Notification No. 3160 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

.„MMLle,i.,
:==i:':’:,,J:::TVDatedN„ Hot &t -ILI /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Int,',harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nida Jan Mirab, Advocate

. ..... for information and necessary action.

(fminis1Registt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., 2 r q8 of 2026/RG/LP Dated 02 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Noor Ul Ann
D/O Farooq Ahmad Naik
R/O Dangam Tehsil & District Shopian

Vide Notification No. 4001 of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

(Sye
Registrar A4pinistrat ibn

Dated 43 .09. b%;6 bN„ CfoI qX ’-2 b2/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Noor Ul Ann, Advocate

. .....for information and necessary action.

37g
Registl .dmin ”'Z"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., J IRq of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nishrat Hamid
D/O Abdul Hamid Rather
R/O Rather Mohalla Shumlaran Tehsil Wagoora District Baramulla

Vide Notification No. 708 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

.„@ hb(
sain)

Registrar Adn#pistra+jon

Dated 03 .09.208 %N„ c7 oJ.3 ' to /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nishrat Hamid, Advocate

. .....for information and necessary action.

V.„Regis1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: DIg ' of 2026/RG/LP Dated &B .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Owais Raza
S/O Merajuddin Bhat
IUO W.No.5, Mah, Dastanipora, Tehsil Qaimoh, District Kulgam

Vide Notification No. 16 of 2025/RG/LP Dated 08.01.2025 has been

declared as Absolute/Final.

By Order
>C

}taba Hill bain)(Syed
Registrar Adm}qistratipn

D,t,d oJ .09.20b bNo: L(09 rr- ( d /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary1 Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next iSSUe of
Government Gazette.
President. District Court Bar Association, Kulgam.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Int.',harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Owais Raza, Advocate

. ..... for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., 91 g) of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Parveena Amin

D/O Mohmad Amin Najar
R/O Repora Tehsil Lar District Ganderbal

Vide Notification No. 3680 of 2025/RG/LP Dated 04.12.2025 has

been declared as Absolute/Final.

By Order

1)(Sya
Registrar Adm}pistrat#)n

Dated 03 .09.20£} %No: ttC>a / ?FJ2£ /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Parveena Amin, Advocate

. ..... for information and necessary action.

@

}=

Registrar Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2tg9 of 2026/RG/LP Dated 62 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Peerzada Ramees Majeed
S/O Peerzada Abdul Majeed
R/O Kralweth Tehsil Kunzer District Baramulla

Vide Notification No. 4005 of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

ssain)
Registrar Ado+nistratipn

Dated 63 .09.2£6 &N„ ko a&7 -Btf /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Peerzada Ramees Majeed, Advocate

. .. ...for information and necessary action.

Registra T"-L'h
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 91 g3 of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Qazi Abdul Waris
S/O Qazi Abdul Lateef
R/O Lalpora, Beerwah, Bonpora, District Budgam

Vide Notification No. 709 of 2021/RG/LP Dated 19.07.2021 has

been declared as Absolute/Final.

By Order

(Syed ]vrihab
Registrar Adp\inistratjon

JIrII111) a (e 1[f 1(711L IIL) # 0 9 p 2 :iNo: qb 2 gg- 92 /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Qazi Abdul Waris, Advocate

. .....for information and necessary action.

le„Regi:tI
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 21 g Lt of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Qaisar Rehman Bhat
S/O Abdul Rehman Bhat
R/O Fashipora, Tehsil Tullamulla, District Ganderbal

Vide Notification No. 249 of 2023/RG/LP Dated 13.02.2023 has

been declared as Absolute/Final.

By Order

":=::':’':TF“"V"Dated D3 .09.2026 1N,.. t(62 YB’ g. /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President, District Court Bar Association, Ganderbal.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Qaisar Rehman Bhat, Advocate

. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: il Kg of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rizu Riyaz
D/O Riyaz Ahmad Baba
R/O Batapora Tehsil Hazratbal District Srinagar

Vide Notification No. 1003 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

Registrar A#+ninistrqfion

Dated 63 .09. g26 XNo: Cfo;2 : /-Sg /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rizu Riyaz, Advocate

. ..... for information and necessary action .

Regiatrkh
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ JIg C ,f2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rasia Jan
D/O Abdul Gani Shah

R/O Gungbugh Tehsil Sogam District Kupwara

Vide Notification No. 3585 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

(Sy
Registrar Admin}qtrathln

Dated 63 .09.202J! \No: q 62 gq F dd /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rasia Jan, Advocate

. ..... for information and necessary action.

d
RegfstMlmin
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., .? if ? of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ruhban Rafique Rather
S/O Mohammad Rafique Rather
R/O Singhpora Kalan Tehsil & District Baramulla

Vide Notification No. 3582 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

labazf7£sfih)
Registrar Administratipn

Dated 63.09.Jf26 XNo: 176 a GICH /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ruhban Rafique Rather, Advocate

. ..... for information and necessary action.

WAyb
AdminRegiJ
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(,AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 F gE of 2026/RG/LP Dated 68 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Rahil Amin Mir
S/O Mohammad Amin Mir

R/O Mirabad Safapora, Tehsil Lar, District Ganderbal

Vide Notification No. 1986 of 2023/RG/LP Dated 12.09.2023 has

been declared as Absolute/Final.

By Order

(Syed taba
Registrar Adm{nistratipn

Dated 63 .09.2M LN„ q 62 ag-82 _/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Rahil Amin Mir, Advocate

. ..... for information and necessary action.

i

T?'(x''€
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., 21 S? of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rutba Tariq
D/O Tariq Ahmad Gujree
nO Motiyar Rainawari, Tehsil Khanyar, District Srinagar

Vide Notification No. 3586 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

M
rjtaba(Syed

Registrar A4pinistration

][) a (e ICI IIIIIII)= 1Jg # 0 9 B }h 6 AN„ q62 &3' ?6 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rutba Tariq, Advocate

. . . . ..for information and necessary action.

Registrar„ Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: 2160 of 2026/RG/LP Dated oi .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sania Sfi
D/O Bashir Ahmad Sofi

R/O Amberpora Tarzoo Tehsil Khoie District Baramulla

Vide Notification No. 2593 of 2024/RG/LP Dated 24.10.2024 has

been declared as Absolute/Final.

By Order

(Syed Kei„btaba

hr::*;I"='g::~" y-No: q629/- ? 8 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sania Sfi, Advocate

. .. ...for information and necessary action.

„, tion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: a ICt of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sumiya Naseer
D/O Naseer Ahmad Bhat
IUO Sangrama Noor Bagh Tehsil Sopore, District Baramulla

Vide Notification No. 2616 of 2025/RG/LP Dated 20.08.2025 has

been declared as Absolute/Final.

By Order

V
(Syed itaba ussa

Registrar Adminhtrath)n

D,t,d 63 .09.202L ENo: q DO ? ?abc /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
(,PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In(,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sumiya Naseer, Advocate

. .....for information and necessary action.
J

M$BT%
ministration

k
Registt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2142 of 2026/RG/LP Dated 83 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Tawqeer Tariq Geelani
S/O Syed Tariq Ahmad Geelani
mO Peerbagh Hyderpora Tehsil Chanapora District Srinagar

Vide Notification No. 4010 of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

(Syed Nqtaba
Registrar AdminNratiRn

D,t,d OB .09.2026© VN„ t{.36q - t\ /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manage( Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
LPG e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Tawqeer Tariq Geelani, Advocate

. ..... for information and necessary action.

qq
Pationdm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 143 of 2026/RG/LP Dated D3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sadiya Mohammad
D/O Ghulam Mohammad son
nO Gousia Colony Kanispora, Tehsil & District Baramulla

Vide Notification No. 3169 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

(Syed M=jtaba lssain)
Registrar Adm9\istrat%)n

D,t,d 03 .09.20£l kN„ t(62 /f'22 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Managert Government Press, Srinagar for publication in the next iSSUe of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<,',harge Library1 High COUrt Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sadiya IWohanrmad, Advocate

. ..... for information and necessary action.

Regist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ 916 ef ,f2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sana Sajad
D/o Parvez Sajad
R/o House No. 246, Lane 17, Ward No. 7 1ndra Nagar, Sonwar,
Tehsil Sonwar, District Srinagar

Vide Notification No. 718 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

fat Hussain)(Syed

„::*==:rTN„ it o 3 23- 26 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<.',harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sana Sajad, Advocate

. .. ... for information and necessary action.

Registr: Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 2 ( eg of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sarwoqadh Shabir
D/O Shabir Ahmad Hajam
WO Syed Abad Soiteng, Lasjan Tehsil Panthachowk District Srinagar

Vide Notification No. 721 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order
3

bl gain(Syel
Registrar Adm)qistraljon

D,t,d 63.09.20k AN„ Ll633 t- 38 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sarwoqadh Shabir, Advocate

. ..... for information and necessary action.



83

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 1 e£ of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sofi Arizoo Ali
D/O Ali Mohammad son
R/O Patipoora Saloora, Tehsil & District Ganderbal

Vide Notification No. 719 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

q
(Syed Till-ujtaba tlssain
Registrar Adm}#istration

JIrII111) a te 1cI 11I1 =3 a 0 9 p 2 0 g F bN„ tt 633 ?- ?£ /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sofi Arizoo Ali, Advocate

. ..... for information and necessary action.

Regist;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

$ 8888

NOTIFICATION

No: AT dg of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhail Ahmad Mir
S/O Ghulam Ahmad Mir
R/o Yarbalpora, Sadunara Hastikhan, Tehsil Hajin, District Bandipora

Vide Notification No. 840 of 2025/R(,/LP Dated 13.03.2025 has

been declared as Absolute/Final.

By Order

[q%
(Syed n=jtab; ussaln

Registrar AdminNratipn

Dated o3 .09.2026Q/ bN., tra 3-I?- <tf /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora-
Secretary, Bar Council of India, New Delhi. . .
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
cp(./ e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhail Ahmad Mir, Advocate

for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 t 4 d of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sadutt Showkat Math
D/O Shri Showkat Ahmad Math
nO Galibabad Tehsil Shalteng, District Srinagar

Vide Notification No. 1335 of 2025/RG/LP Dated 09.04.2025 has

been declared as Absolute/Final.

By Order

lssain)(Syed Ml
Registrar Administration

„...- 63.„,%. VN., Cia 39f' ea /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In<.',harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sadutt Showkat Math, Advocate

. ..... for information and necessary action.

Regis1 11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 21 : ? of 2026/RG/LP Dated aB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shah Bareera Fatima
D/O Shah Inam UI Haq
R/O Khonakhan Dalgate, Tehsil & District Srinagar

Vide Notification No. 2713 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Sye
Registrar Admh+istration

.,b 1.3 ..,.,.% %No: LIB 3 egflb /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shah Bareera Fatima, Advocate

. . . ...for information and necessary action.

ii: lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: 2 1 go of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Simran Khursheed
D/O Khursheed Ahmad Waza
R/O Ward No.5, Main Market, Tehsil & District Bandipora

Vide Notification No. 2234 of 2023/RG/LP Dated 28.09.2023 has

been declared as Absolute/Final.

By Order

(Syed itaba [issain)
Registrar Admi9{stratiQn

D,f,d 63 .09.20 JL 16No: 96 34 fr q & /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Simran Khursheed, Advocate

. .. ... for information and necessary action.

Re



88

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 tar of 2026/RG/LP Dated &R .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Manzoor
S/O Manzoor Ahmad Rather
R/O Rather Mohalla Chinar Bagh Puhroo, Tehsil B.K Pora, District Budgam

Vide Notification No. 717 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

(Syel
In3

)
taba tlssaln

Registrar Adn+pistratiqn

D,t,d a3 .09.20g6 kNo: kG 3? ? - gC /RG/LP

Copy forwarded to the: -
1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Manzoor, Advocate

. .. ... for information and necessary action.

Regis



89

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: at 72 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shafkat Jan
D/O Ghulam Qadir Dar
nO Laam Brein Syed Rehmania Asthan Sharief Tehsil Khanyar,
Disrtict Srinagar

Vide Notification No. 1011 of 2026/R(J/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

(Syed NHtaba Htlssain)
Registrar Adm#\istratio lr

D,t,d GB .09.20Sg bN„ t/6 3 Q::1 -9 9/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<..,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shafkat Jan, Advocate

. . . ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No, Jr as of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Syed Resalat Noor
S/O Syed Noor Mohammad
R/O Daharmuna Sadath Mohalla, Tehsil & District Budgam

Vide Notification No. 1009 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

(Syed
p QZ

jtaba Hir£bain)

Da re : g :: :o9a1 2:Q: 1 s t r a t VN„ 17637 <'HV /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Syed Resalat Noor, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2_ F 7 cf of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sabreena Jabeen
D/O Abdul Majeed Sheikh
R/o Khundoora Achabal, Tehsil & District Anantnag

Vide Notification No. 1008 of 2026/RG/LP Dated 27.04.2026 has

been declared as Absolute/Final.

By Order

.,,Mft„(
)

ussaln

Registrar Adr)\inistratiQn

D,t,d 63 .09.2£26 &No: 176l7 BBc lb /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sabreena Jabeen, Advocate

. .....for information and necessary action.

Registri ;dmiGls
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: .2 / af of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shabir Ahmad Chopan
S/O Shri Manzoor Ahmad Chopan
R/O Waltengo ICund, Tehsil Devsar, District Kulgam

Vide Notification No. 1336 of 2025/RG/LP Dated 09.04.2025 has

been declared as Absolute/Final.

By Order

(Syed Mu. Iba Hussbin)
Registrar AdII)jnistratipn

Dated 63 .09.2f26 bN„ tlo-lIF - F g /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shabir Ahmad Chopan, Advocate

. ..... for information and necessary action.

##
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: 9 lq-e of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheikh Aatif Ahmad
S/O Sheikh Mushtaq Ahmad
R/O Sheikh Mohalla Saloora, Tehsil & District Ganderbal

Vide Notification No. 295 of 2026/RG/LP Dated 11.02.2026 has

been declared as Absolute/Final.

By Order

(Syed Mataba tub!; iI)
Registrar Adm}pistratjon

Dated 63 .09.209r bN., q6 tI11 -24 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Aatif Ahmad, Advocate

. .. ... for information and necessary action.

bbq HI'<

Enr Adm istraRebig
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 21 ?? of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Salman Arshad Dar
S/O Fida Arshad Dar
R/O Kichloo Mohalla, Tehsil & District Kishtwar

Vide Notification No. 2704 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syed [\ussain)

„==*:::====,T“TNo: Lt aLtat 4 Ll /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kishtwar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Kishtwar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Salman Arshad Dar, Advocate

. ..... for information and necessary action.

Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 914 & of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Saiqa Farooq
D/O Farooq Ahmad Bhat
R/O Ashmandar Tehsil & District Pulwama

Vide Notification No. 2884 of 2023/RG/LP Dated 28.12.2023 has

been declared as Absolute/Final.

By Order

rq'
)

ussalil(Sye1

Registrar Ada#pistrat+)n

Dated 63.09.2£6 bNo: Lt 692 g-92 /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Saiqa Farooq, Advocate

. .. ... for information and necessary action.

Eli'„<Regt :dminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2 r ;tI of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhaib Samad

S/o Abdul Samad Beigh
R/o Beigh Mohalla Watlar Tehsil Lar District (;anderbal

Vide Notification No. 2921 of 2025/RG/LP Dated 11.09.2025 has

been declared as Absolute/Final.

By Order

(Syed ussain

.,=.*:T=':::F"$No: L(aLt q3 cSa /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhaib Samad, Advocate

. .. ... for information and necessary action.

Regis'
qf7

Adm 1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, 21 KG of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sheikh Sana
D/O Nazir Ahmad Sheikh
R/O Chettergul, Tehsil Kangan, District (;anderbal

Vide Notification No. 845 of 2025/RG/LP Dated 13.03.2025 has

been declared as Absolute/Final.

By Order

(Syed MiRaba :ussain)
Registrar Adninistrat B)n

Dated oZ .09. ga AN„ keLl <1’ <& /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sheikh Sana, Advocate

. .. ... for information and necessary action.

Wb.Ma64
B:"“"t

/4

Regislt 'a
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 # #

NOTIFICATION

No: a 181 of 2026/RG/LP
AP9

Dated WD .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sahiba Fayaz Makhdoomi
D/O Fayaz Ahmad Makhdoomi
R/O Makhdoom Sahib Tehsil Khanyar, District Srinagar

Vide Notification No. 2707 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syel Gtaba [Jssain)
Registrar Adn9,nistraAion

Dated 63 .09.2061k &No: ( 6 L( gR fcc /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sahiba Fayaz Makhdoomi, Advocate

. ..... for information and necessary action.

Registrat Fdminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: JIg a of 2026/RG/LP Dated &g .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tawseef Ahmad Bhat
S/O Ghulam Nabi Bhat

R/O Gousiya Colony, B. K. Pora, Tehsil Kani-pora, District Budgam

Vide Notification No. 2933 of 2025/R(J/LP Dated 11.09.2025 has

been declared as Absolute/Final.

By Order
7

©qi6
[ujtaba'H'ussain)(Sye1

Registrar Adn}jnistratjon

D,..d .3 .09.2J£ }No: ka ? 6 qr? tr /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tawseef Ahmad Bhat, Advocate

. .....for information and necessary action.

Re: ini-stI
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: a1 83 of 2026/RG/LP Dated a2 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tahir Mehmood
S/O Mohd Yaseen
R/O Dara Dullian Tehsil Haveli District Poonch

Vide Notification No. 2715 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syed lba hussa
Registrar Adminbfratjon

Dated a.09.202 LbNo: Ha hIS’ ga /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tahir Mehmood, Advocate

. . . . ..for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 9 IRq of 2026/RG/LP Dated D3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tahleel Ahmed Bhat
S/O Mohd Ayub Bhat
R/O Rajbagh, Near Modern
Srinagar

Hospital, Tehsil Srinagar South, District

Vide Notification No. 1954 of 2023/R(,/LP Dated 11.09.2023 has

been declared as Absolute/Final.

By Order

Registrar AdIl}jnistratjon

Dated dg .09.2£4f6 bNo: q6q gBr 96 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge1 Srinagar.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, Kashmir Advocates Association1 Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge LibrarYl High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tahleel Ahmed Bhat, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: J f 8.gof 2026/RG/LP Dated 83 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tanveer Ahmad Ganaie
S/O Mohdammad Hashim Ganaie

R/O Surasyar Tehsil Chadoora District Budgam

Vide Notification No. 943 of 2024/RG/LP Dated 31.05.2024 has

been declared as Absolute/Final.

By Order

(Syed lussain)
Registrar AdIl}jnistratipn

D,t,d 03.09.2£6 bNo, cfa? ?[- ?8 /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh1 Srinagar for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tanveer Ahmad (Janaie, Advocate

. . . .. .for information and necessary action.

Registra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88884

NOTIFICATION

No: 9t &C of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Touseef Rasool Dar
S/O Ghulam Rasool Dar
R/O Goigam Tangmarg Tehsil Karhama District Baramulla

Vide Notification No. 945 of 2026/RG/LP Dated 24.04.2026 has

been declared as Absolute/Final.

By Order

(Syed [uls;in)
Registrar A(hrinistratipn

.„.d o3.o,98, ANo: Rb tIR ?-f66 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Touseef Rasool Dar, Advocate

. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 # #

NOTIFICATION

N„ 21 29 ,f2026/RG/LP Dated D3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Usman Gani Lone
S/O Ab Gani Lone
R/O Chawalgam, Tehsil & District Ku IgaIn

Vide Notification No. 2718 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order
b

ri( x
(Syed Mug,ba Fussain)
Registra itration

Dated OZNo: LtOgo a - tR /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association1 Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Usman Gani Lone, Advocate

. ..... for information and necessary action.

Regis' Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ 2 rd cP ,f2026/RG/LP Dated OB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ulfat Rashid
D/O Ab Rashid Shah

R/O Baghi Rehmat Iqbal Nagar, Tehsil Sopore, District Baramulla

Vide Notification No. 3172 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

ac
)

ltaba Hussain(Syed
Registrar AdrRinistratLon

.„..- .B....,k kN„ qb StS -X= /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CP(, e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ulfat Rashid, Advocate

. .....for information and necessary action.

Regjstr: dmi£



106

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Counqil under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: a r & q ,f 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Waseem Ul Hassan
S/O Gh Hassan Beigh
IUO Bunpora, Tehsil Kawarhama, District Baramulla

Vide Notification No. 2095 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

(Sye

:;’::=,T“'F'DatedNo: q6923p 2G /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Waseem Ul Hassan, Advocate

. . ....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ :2 Iq 6 ,f2026/RG/LP Dated Q3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Nls. Wasiya Jan
D/O Mohammad Ayoub
nO Rather Mohalla Kursoo Padshahi Bagh, Tehsil Srinagar South,
District Srinagar

Vide Notification No. 729 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order
id

(Syed Mujtaba fl:rtssain)

'r'TRegistrar A

Dated 63 .09N... tIbg’ BI- 3& /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Wasiya Jan, Advocate

. ..... for information and necessary action.

kg/;}Registt

[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No, Jt ? t of 2026/RG/LP Dated 03 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zubair Javed Parimoo
S/O Javed Ahmed Parimoo
R/O H.No.89, Pamposh Colony, Natipora, Tehsil Chanapora,
District Srinagar

Vide Notification No. 1576 of 2021/RG/LP Dated 17.12.2021 has

been declared as Absolute/Final.

By Order

Registrar Adm}I}istratk)n

Dated 63 .09.20286/ AN„ Qa gB? '– tfC /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocates Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zubair Javed Parimoo, Advocate

. . . . .. for information and necessary action.

{“-
a

RegistrnAdminis

g
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., 21 qJ of 2026/RG/LP Dated a3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Zaika Jan
D/O Mushtaq Ahmad Dar
nO Kullar Dangerpora, Tehsil Sallar, District Anantnag

Vide Notification No. 2097 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

FRI
(Syl taba Huss
Registrar Adn}jnistratign

D,t,d 63.09.2£% kNo: Crb (Cr 7 rfq /RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Zaika Jan, Advocate

. . . . ..for information and necessary action.

t(
Regis1 11
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ 21 73 ,f 2026/RG/LP D,ted a3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Enayat Hassan
S/O Gulam Hassan Mallah
R/O Arreh, Tehsil & District Kulgam

Vide Notification No. 2643 of 2025/RG/LP Dated 21.08.2025 has

been declared as Absolute/Final.

By Order

(Syed lba HJssain)

_::T=,T“FNo: Cfo SS<= 42 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Enayat Hassan, Advocate

. .. ... for information and necessary action.

$„allaRegis1



1

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)8888 >b

NOTIFICATION

No: 21 qq of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Abdul Hamied

S/O Shri Mushtaq Ahmed
R/O Loran Wand Tantray, Tehsil Man(li & District Poonch

Vide Notification No. 957 of 2024/RG/LP dated 3 1.05.2024 has been declared as

Absolute/Final.

By Order

VvC
[ubsain)(Syed Mtaba’

"'’t’'""":":;'"r"
No: t/aSK gP TO /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Mr. Abdul Hamied, Advocate

. . . ... for information and necessary action.

Registrmdm
I/I



2

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 + +

NOTIFICATION

N„ al ?f ,f2026/RG/LP Dated Oi .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Abhishek Verma

S/o Shri Vijay Kumar
R/o Village Kangrail, Tehsil Bhalwal & District Jammu

Vide Notification No. 2493 of 2024/RG/LP dated 05.10.2024 has been declared as

Absolute/Final.

By Order

96
(Sye' jtaba Hilssain)

"'“P'"''''""';''’F"
No: tIBg ? IF qd /RG/LP Dated DJ .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Abhishek Verma, Advocate
. .. .,. for information and necessary action.

Regis



3

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: a lee of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Achyut Gupta
S/O Shri Ajay Gupta
R/O H.No.31, Sector 7, Trikuta Nagar, Tehsil & District Jammu

Vide Notification No. 1816 of 2022/RG/LP dated 1 1.11.2022 has been declared as
Absolute/Final.

By Order

q
(Syl ba Hussa
Re: inis

No: LIG g+?P &C /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Achyut Gupta, Advocate
. .. ... for information and necessary action.

b

Regt ini it n
1;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 91 qq of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Amisha
D/O Shri Raman Kumar

R/O H.No.366, Lane No.6, Shakti Nagar, Tehsil & District Jammu

Vide Notification No. 33 of 2024/RG/LP dated 19.02.2024 has been declared as

Absolute/Final.

By Order

,,,..IB
“’;'P"'"''":;''T"

No: Q6 g& Z-? V /RG/LP Dated OJ .09.2026

Copy

1

2

3.

forwarded to the:-

Principal District and Sessions Judge, Jammu

Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Amisha, Advocate

. ..... for information and necessary action .

4
5.

6.

7

@'%f..
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

,., 217g of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Asma-Ul-Husna

D/O Shri Mohammad Sultan Payer

R/O Shumnagh Gugloosa, Tehsil Trehgam & District Kupwara

Vide Notification No. 2003 of 2024/RG/LP dated 16.08.2024 has been declared
as Absolute/Final.

By Order

q
Iba Husgain)(Syed Mu.

Registrar Administr4tion
1/

No: bt 0999p Goa /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Kupwara
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Asma-Ul-Husna, Advocate

. .. ... for information and necessary action .

Regisi] minist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 21 q ? of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Avantika Sharma

D/O Shri Jugal Kishore
R/O opp. Tawi Apartments, Near SBI Bank, Sidhra, Jammu

Vide Notification No. 2720 of 2023/RG/LP dated 22.12.2023 has been declared as

Absolute/Final.

By Order

)Z
(Syed IWujtaba HUssain)

“*w'"'""*'T”"
No: q & GoIF is /RG/LP Dated 63.09.2026

Copy forwarded to the:-
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Avantika Sharma, Advocate

. .. ... for information and necessary action.

Re Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

>b 8888

NOTIFICATION

No: 2,2 o b of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Danish Khatak
S/o Shri Khalid Mehmood Khan

R/o Ward No. 1, Mohra Bachhai, Tehsil Surankote and District Poonch

Vide Notification No. 2617 of 2024/RG/LP dated 24.10.2024 has been declared as

Absolute/Final.

By Order

ILs;in)(Syel
Registrar Administr: n

t,/

No: yoGI IF 18 /RG/LP Dated 63 .09.2026

Copy forwarded to the:-
1

2

3

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr Danish Khatak, Advocate
. . . ... for information and necessary action.

Regi st;arKdministrljti7i
\7
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2 go I of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Harjot Singh
S/O Shri Balbir Singh

R/O Bera Goa (Bera Mehrote), Tehsil Kalakote, District Rajouri

Vide Notification No. 869 of 2025/RG/LP dated 13.03.2025 has been declared as

Absolute/Final.

By Order

(Syed NqTljtabfhulsain)
Registrar Administr+tion

IF

No, tra el?-2d /RG/LP Dated oB .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Harjot Singh, Advocate
. . . ... for information and necessary action.

Regi$trfr% mill
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2 a' 2 of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Jasonia

D/O Shri Johson Chandel

R/O Near Post Office, Tehsil Thathri, District Doda

Vide Notification No. 151 of 2023/RG/LP dated 13.02.2023 has been declared as

Absolute/Final.

By Order

76
(Syed taba Hissain
Registrar Administr?tion

No: t/6 eJ C& c3 Cf /RG/LP
03

Dated – .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Jasonia, Advocate

. .. ... for information and necessary action.

Re: Admin isS on
\\/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: .2 # 63 of 2026/RG/LP Dated og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kamaksshee Khajuria
D/O Shri Pawan Khajuria
R/O House No. 227/9, Shakti Nagar, Tehsil & District Jammu

Vide Notification No. 871 of 2025/RG/LP dated 13.03.2025 has been declared as

Absolute/Final.

By Order

(Syl iss;in)
strar Administr4tion

No: CfB e BSP Ca /RG/LP Dated 63 .09.2026

Copy forwarded to the:-
1

2

3

4

5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Kamaksshee Khaju ria, Advocate
. .. ... for information and necessary action.

Mi
dmini gtrRegi Jf

\/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: gAo tf of 2026/RG/LP Dated o3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kushla Kumari
D/O Shri Sudershan Kumar

R/o Flat No.1009, Block –C, Royal Nest-II, Extn.-III, Ideal Enclave ,Trikuta
Nagar Jammu, Tehsil Bahu & District Jammu.

Vide Notification No. 1503 of 2025/RG/LP dated 15.05.2025 has been declared as

Absolute/Final.

By Order

(Syed- mab; [ssain)
Registrar Administration

tLr

No: q 66 q3 p <6 /RG/LP Dated D3 .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Kushla Kumari, Advocate

. .. .,. for information and necessary action.

\(
hminis+r, on

b
Regi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: ,Pa .r ,f 2026/RG/LP Dated oi .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Lakshmi Raman

S/O Shri Jagdish Chander
R/O Purmandal, Tehsil Bari Brahamana & District Samba

Vide Notification No. 71 of 2022/RG/LP dated 24.02.2022 has been declared as
Absolute/Final.

By Order

V&
ba Hussain)(Syed Mu i

"“”'B'"'""';“C'"
No: ( 6 ( gtr (g /RG/LP Dated aB .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Samba

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Lakshmi Raman, Advocate
. .. ... for information and necessary action .

Regis1 idminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: al o Gf 2026/RG/LP Dated og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mahjabeen Chowdhary
D/O Shri Mohammed Zarief UI Din

R/O Near Government School Faizabad, Kalaban, Tehsil Mendhar, District
Poonch

Vide Notification No. 621 of 2021/R(J dated 05.07.2021 has been declared as
Absolute/Final.

By Order

Rein)(Syed taba
Registrar Administr

k"10

No: Us CgI- eC /RG/LP Dated 62 .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Mahjabeen Chowdhary, Advocate
. .. ... for information and necessary action.

fI%W
Regis Lra .dministFa Lon

f
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 >b 888

NOTIFICATION

No: Pa 6% of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Maneer Ahmed
S/O Shri Abdul Rashid

R/O Sirdhar, Tehsil Mahore & District Reasi

Vide Notification No. 3948 of 2025/RG/LP dated 3 1.12.2025 has been declared as

Absolute/Final.

By Order

@
taba

f)6
ussain)

'’h/ k
tion

No: Cfo Gel fly /RG/LP Dated aZ .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Maneer Ahmed, Advocate

. .. ... for information and necessary action.

Registr: a ministrytian
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 # # 8

NOTIFICATION

N., 9ao8 of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Nishad Ahmed

S/O Shri Mohd Sadiq
IWO Bachianwali, Tehsil Haveli & District Poonch

Vide Notification No. 1138 of 2023/RG/LP dated 03.06.2023 has been declared as

Absolute/Final.

By Order

ab
(Syed Mirjtaba Hugsain)
Regisjraf Administrqjion

No, qB CT<-&a /RG/LP Dated OJ .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Poonch
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on

the official website

In(..,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Nishad Ahmed, Advocate

. .. ... for information and necessary action.

;X
ministr:RegistraF n

i
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ 9 s.'t of 2026/RG/LP Dated DJ .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Paras Kumar

S/O Shri Rajinder Kumar
R/O Krishna Nagar, Miran Sahib, Tehsil R.S.Pura & District Jammu

Vide Notification No. 882 of 2025/RG/LP dated 13.03.2025 has been declared as
Absolute/Final.

By Order

(Syed }taba du£sain)
Registrar Administr IItion

k

No: LIb C &bF 96 /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Paras Kumar, Advocate

. .. ... for information and necessary action.

Reg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 9& /6 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Priyanka Katal
D/O Shri Vikram Singh
R/O Regal, Tehsil Rajpura & District Samba

Vide Notification No. 2960 of 2025/RG/LP dated 1 1.09.2025 has been declared as
Absolute/Final.

By Order

(Syel iain)taba
Registrar Administr4tion

\/
--\

No: Rb( 91- q & /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Samba

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Priyanka Katal, Advocate

. .. ... for information and necessary action.

Re minist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2 :2 1 P of 2026/RG/LP Dated O g .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ramnik Singh
S/O Shri Daljeet Singh
R/O Kathar, P.O Pindi, Tehsil Arnia & District Jammu

Vide Notification No. 2126 of 2023/RG/LP dated 28.09.2023 has been declared as

Absolute/Final.

By Order

@ 66
(Syed Nnrjtaba HUssain)

"“';U'"""'"';''\""
No: \to eq?- I.e /RG/LP Dated 63 .09.2026

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Ramnik Singh, Advocate
. .. ... for information and necessary action.

IdmRegi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 22 /2 of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rukhsana Chowdhary
D/O Shri Mohd Hussain

R/O Makwal, Tehsil Ramkote & District Kathua

Vide Notification No. 1977 of 2023/RG/LP dated 12.09.2023 has been declared as
Absolute/Final.

By Order

(Syel itaba Lain)

“*'P“"'"'“"€'"
No: LI bl 67 - 1 ct /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Rukhsana Chowdhary, Advocate
. .. ... for information and necessary action,

Re



20

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 22 /3 of 2026/RG/LP Dated Og .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Saima Kouser

D/O Shri Jahangir Khan
R/O Planger, P/O Behrote, Tehsil Thana Mandi, District Rajouri

Vide Notification No.1030 of 2024/RG/LP dated 3 1.05.2024 has been declared as
Absolute/Final.

By Order

(Syed F;aba’l+J£s;
Registrar Administration

t
No: ? 67 IS-29 /RG/LP Dated ©3 .09.2026

Copy forwarded to the:-
1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Saima Kouser, Advocate

. .. ... for information and necessary action.

th a
Registr: nninis+r;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ 22 lq of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saleem Iqbal
S/O Shri Mohd Iqbal
R/O Melan, Trigam, Tehsil & District Kishtwar

Vide Notification No. 103 1 of 2024/RG/LP dated 3 1.05.2024 has been declared as

Absolute/Final.

By Order

(Sye:
1 )6

jtaba HUssain)

“;'“F“"'"“'"%'"
No: yO %93p 3G /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kishtwar

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Saleem Iqbal, Advocate

. .. ... for information and necessary action .

„.;M IIIII: tg n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 22 IY of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheraz Ahmed
S/O Shri Mob(I. Latief

IUO Sarhuti, Tehsil Mendhar, District Poonch

Vide Notification No. 284 of 2023/R(J/LP dated 14.02.2023 has been declared as

Absolute/Final.

By Order

isain)(Syed tab.

"’;'c"'""*''V'"
No: traP-3 Iz3e /RG/LP Dated @3 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Poonch
cpc, e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
IVIr. Sheraz Ahmed, Advocate

for information and necessary action.

Regist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: iJ te of 2026/RG/LP Dated Q3 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Simmi Raina
D/O Shri Prediman Krishan Raina

R/O H.No.6, Lane No.3, Sector-3, Sharika Vihar, Lower Roop Nagar, Tehsil
& District Jammu.

Vide Notification No.309 of 2023/RG/LP dated 14-02-2023 has been declared as

Absolute/Final.

By Order

(Syel ltab; hi!/siin

"*U“"'"*”£'"
No: qa ?3? ’-tIC /RG/LP Dated OB .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Simmi Raina, Advocate

. .. ... for information and necessary action.

dmGRegi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 22 lq of 2026/RG/LP Dated D2 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sonaya Sumbria
D/O Shri Karnail Singh

R/O Village Mangota Marmat, Batungal, Tehsil Marmat & District Doda

Vide Notification No. 3535 of 2025/RG/LP dated 14.11.2025 has been declared as

Absolute/Final.

By Order

>g
jtaba dussain)
\dministrafion

(Syel
Registrar

No: C(6? ?? r ( h /RG/LP Dated og .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Doda

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Sonaya Sumbria, Advocate

. .. ... for information and necessary action.

3minis}ryti ll1tr.Regis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 22 (g of 2026/RG/LP Dated OB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sonia

D/O Shri Natha Ram

R/O Bagga ZIanna, P.O Chohalla near Mata Mandir, Tehsil R.S.Pura, District
Jammu

Vide Notification No. 90 of 2024/RG/LP dated 20.02.2024 has been declared as

Absolute/Final .

By Order

(Syed Mu. ba ussa

Registrar Administrafion

No: qa /SCP ea /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Sonia, Advocate
. .. ... for information and necessary action.

4
5.

Regj;tmdmin\sltl Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

N„ 22 I? of 2026/RG/LP Dated OB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Subder Ali

S/O Shri Mob(I Iqbal
R/O Seripura, Tehsil Gool, District Ramban

Vide Notification No. 98 of 2022/RG/LP dated 24.02.2022 has been declared as
Absolute/Final.

By Order

(Syed Mljtaba WJssain)
Registrar AdministrE'""b

No: q .t e B- %o /RG/LP Dated a3 .09.2026

Copy forwarded to the:-

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Subder Ali, Advocate
. .. ... for information and necessary action.

%
'aRegis .dmin ion
[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: :PJ Jb of 2026/RG/LP Dated oB .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Taniya Razak
D/O Shri Mohd Razak

R/O Gurha Brahmana, Bantalab,Tehsil & District Jammu

Vide Notification No. 536 of 2021/RG/LP dated 08.06.2021 has been declared as

Absolute/Final.

By Order

““'r"'"""';''I“"
No: Cto?q 1- q & /RG/LP Dated 63 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Taniya Razak, Advocate

. ..... for information and necessary action .

ligIIRegi
U
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 22 a 3 ,f 2026/RG/LP Dated II 09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Urfana Manhas
D/O Mohd Ashraf
R/O Dogran, Tehsil Surankote, District Poonch

Vide Notification No. 2617 of 2025/R(,/LP Dated 20.08.2025 has

been declared as Absolute/Final.

By Order

.( M
(Syed Niujtaba Hussain)
Registrar Admip{stratipn

Dated / J .09.204L bNo: bt\£j&# 7&C /RC/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poondh

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Urfana Mantras, Advocate

. .. ... for information and necessary action.

Regi ini£tt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: agl of 2026/RG/LP Dated 63 .09.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zuhaib Jalil
S/O Shri Jalil Ahmad

R/O Ward No.7, H.No.212, near Heritage Bagh, Shaheedi Mohalla, Tehsil &
District Kishtwar

Vide Notification No.1255 of 2023/RG/LP dated 06.06.2023 has been declared as

Absolute/Final.

By Order

(Syed taba
Registrar Administr :fTi\/

No: LIb}lq'– $b /RG/LP Dated C>3 .09.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kishtwar

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zuhaib Jalil, Advocate

. .. ... for information and necessary action.

straPAdmin LoriRegi


